FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
GREEN VALLEY ENERGY VENTURES PRIVATE LIMITED

OPERATING IN LAST MILE DELIVERY INDUSTRY AT DELHI, HARYANA

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
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Name of the corporate debtor along w1th
PAN & CIN/ LLP No.

Green Valley Energy Ventures Prlvate L1m1ted

CIN :U13100WB2010PTC140900
PAN : AADCG6416E

2 | Address of the registered office Registered Office: 19A/B Muktaram Babu
Street, 3rd Floor, Kolkata, West Bengal, India,
700007
3 | URL of website Not Applicable
4 | Details of place where majority of fixed | Some Plant and Machinery located in Delhi and
assets are located Haryana
5 | Installed capacity of main products/ | Not Applicable
services
6 | Quantity and value of main products/ | FY 2021-22 revenue from Sale of Services was
services sold in last financial year Rs. 14.07 crores. Verified details thereafter are
not available at present. Company is not having
any operations currently.
7 | Number of employees/ workmen Nil
8 | Further details including last available May be obtained by sending an email to
financial statements (with schedules) of ] . )
two years, lists of creditors are available | Steenvalley.cirp@email.com
at URL:
9 | Eligibility for resolution applicants under May be obtained by sending an email to
section 25(2)(h) of the Code is available ) )
at URL: greenvalley.cirp@gmail.com
10 | Last date for receipt of expression of | 15.04.2024
interest
11 [ Date of issue of provisional list of | 25.04.2024
prospective resolution applicants
12 | Last date for submission of objections to | 30.04.2024
provisional list
13 | Date of issue of final list of prospective | 10.05.2024
resolution applicants
14 | Date of issue of information | 15.05.2024
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants
15 | Last date for submission of resolution | 17.06.2024
plans
16 | Process email id to submit Expression of | greenvalley.cirp@email.com

Interest




RS

Date :25.03.2024 Niraj Agrawal
Place :Kolkata Resolution Professional
IP Regn. No. IBBI/IPA-001/IP-P00130/2017-2018/10272
AFA No. No: AA1/10272/02/191124/106361

AFA Registration valid till 19.11.2024

Registered address of RP with IBBI:

Matrix Tower, DN - 24, 4th Floor, Room No. 407,

Sector - V, Salt Lake, Kolkata — 700091

For Green Valley Energy Ventures Private Limited
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
GREEN VALLEY ENERGY VENTURES PRIVATE LIMITED

OPERATING IN LAST MILE DELIVERY INDUSTRY AT DELHI, HARYANA
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
: RELEVANT PARTICULARS
1 [Name of the corporate debtor along with PAN &| Green Valley Energy Ventures Private Limited
CIN/LLP No. CIN :U13100WB2010PTC140900
PAN : AADCG6416E

Address of the registered office Registered Office: 19A/B Muktaram Babu Street,

3rd Floor, Kolkata, West Bengal, India, 700007

URL of website NotApplicable

Details of place where majority of fixed assets
arelocated

Some Plant and Machinery located in Delhi and
Haryana

Installed capacity of main products/services | NotApplicable

FY 2021-22 revenue from Sale of Services was Rs.
14.07 crores. Verified details thereafter are not
available at present. Company is not having any
operations currently.

Quantity and value of main products/ services
soldinlast financial year

Number of employees/workmen Nil

Further details including last available financial|May be obtained by sending an email to:
statements (with schedules) of two years, lists| greenvalley.cirp@gmail.com
of creditors are available at URL.

Eligibility for resolution applicants under section
25(2)(h) of the Code is available at URL:

May be obtained by sending an email to:
greenvalley.cirp@gmail.com

10 |Last date forreceipt of expression ofinterest | 15.04.2024

Date of issue of provisional list of prospective|25.04.2024

resolution applicants

12 |Last date for submission of objections to|30.04.2024

provisional list

13 |Date of issue of final list of prospective|10.05.2024

resolution applicants

14 [Date of issue of information memorandum,|15.05.2024
evaluation matrix and request for resolution

plans to prospective resolution applicants

15 |Lastdate for submission of resolution plans 17.06.2024

16 |Process email id to submit Expression of Interest| greenvalley.cirp@gmail.com

Niraj Agrawal - Resolution Professional

IP Regn. No.: IBBI/IPA-001/IP-P00130/2017-2018/10272

AFA No. No: AA1/10272/02/191124/106361

AFA Registration valid till 19.11.2024

Registered address of RP with IBBI: Matrix Tower, DN - 24, 4th Floor,
Room No. 407, Sector - V, Salt Lake, Kolkata-700091

For Green Valley Energy Ventures Private Limited

Date :25.03.2024
Place : Kolkata
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